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(2) Shrimati Sumitra Gandhi 
Kulkarni, M.P., Member 

(3) Shri Naningh Narain 
Pandey, M.P., Member 

(4) Shri Salebhoy Abdul 
Kadar, M.P., Member 

(c) The terms "C ref~ren"" oC the Committee 
are as under: 

(i) To examine the rules and pro~
dures in vogue on Railways in respect oC 
we oflicket. and reserl'ation of sealo/bertho 
and suggest proposalo : 

(a) to minimi~ incovenience 10 
passengers in the matter of obtaininl1 
tickets and rnervations j 

(b) 10 remove the lacunae in the 
procedures which permil commission of 
irregulari ties ; 

(ii) T1> identify the nature of mal-
practices and imegularities committed by 
outsiders including unrerognded Travel 
Agmcies in $ecuring uDauthorded re!ler-
vations and to .u~ measures to slOP the 
same. 

(iii) To study the ad~uacy of Ihe 
existing porvisions of Law to deal effectively 
with the offenders aod to make recom-
JQeOdatioPt in thi. regard. 

(d) The Committee is likely to submit its 
report some time in December, 1972. 

£sport of aa.e. for 1IPKtIIc:- to .VSSR 

1289. SHRI BIRENDER SINGH RAO: 
Will the Minister of FOREIGN TRADE be 
pk-ued to otate : 

(a> whether Gov.-rnment owned Bharat 
Ophthalmic Glaa Limited hal entered into an 
agreement with tbe U. S. S. R. Government to 
el<p<Irt lense. for spectacles during 1972-73; 

(b) if w, the term. thereof; and 

(c) the foreign exchange likely to be earned 
.. a result of this esport ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) 10 (c). MI.. Bharat 
Ophthalmic: Gla.. Limited, Durgapur, have 
entered into contr1l("t in April, 1972, with M/ .. 

Medexport, USSR,for the export oC4 lakh 
piece. of whil!e spherical MeDicus uncut len .... 
from India to USSR Cor delivery between Juno 
and September 1972. The payments are to be 
effecled in Indian Rupee. in accordanee with 
the Trade Agreement between the two countries. 

De...nm_t of boP- of the 145 RacIIdIaa-
par-~laat pB8Hqe1" trala at 
MIUdIaIlri Ra1Jway Stad_ (North .. t 

Froader RaUway) 

1290. SHRI BIRENDER STNGH RAO: 
Will the Minister of RAILWAYS beplea.ed 10 
state: 

(a) whether Ihe allention of Government 
has been drawn to the pres ... port appearing 
in Ih~ Hindustan Times dated the 13th July, 
1972 wherein it has been Slated that six bogies 
oC the 145 Radhikapur-Maniharighat pa!ISCnger 
tr3in were derailed at Manihari Railway Stalion 
on the 12th July, 1972 ; 

(b) if so, the cau~ of .he accident; 

(c) the number of p.-rson. killed lind 
injured; and 

(d) the estimated los. DC the railway property? 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl) : (a) There i. DO such train as 145 
Itadhikapur-Maniharighat Passenger on the 
Northea.t Frontier Railway. Presumably the 
Pres. report referted to the derailment DC 124 
Down Radhikapur-Maniharigbat Pauenger 
between Manihari and Tejnarayanpur ltatioOI 
On 9.7.1972. . 

(b) According to the provioional finding of 
the Additional Commiuioner of Railway Sac~ty, 
Calcutta, the accident was due 10 aomt; obs-
truction on the track. Most probably a portion 
of the Brake block DC the leading right wheel of 
the second· coach broke off and had fallen on 
the rail causing an obstruction and resulted in 
the wheel jumpu.g 011" the rail resulting in the 
derailment of tlit. coach and all luhlCQuent 
coaches . 

(c) In thivac:cldeDt. n. ono WBI killed. 
However, 15 perIOJlI received Injuri .. of whom 
:3 wo:re hurt grievou.ly. 

- (d) The COlt of damage to railway properly 
has been esti .... ted at approximalely R •• 2,033/-. 




